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Shri Majithia: Is it a fact that infor-
mation brought from these balloons is 
transmitted all over the world and all 
international centres keep in touch 
with each other for this information? 

Shri Ra.i Bahadur: The fact of the 
matter is, after a number of such 
recordings through these radiosonde 
instruments the observations made 
are assimilated and digested and the 
cumulative result of all the readings 
and recordings is converted into 
weather foreeasts and other meteoro-
logical forecasts, That is how this 
information is used. 
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[(a) antI (b). A nominal reduction 
of 5 per cent in the monthly sugar 
quotas of various States' has been 
made in view of the sugar production, 
during the year not fully coming upto. 
expectations.] 
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Shri Shinde: As far as quota aUoca· 
tion from the Centre is concerned: 
quotas are fixed for individual State8 
after taking into consideration the 
aV<lilability of sugar and the offtake 
of sugar from the factories during the 
last six months of the previous control 
period which ended in September 
1961. As far as distribution in the 
Sta 'e itself is concerned, that has 
been entrusted entirely to the Sta\~ 

Governments. 
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The Minister of State in the Minis-
try of Food and Agriculture (Shrl A. 
M. Tbomas): So far BS the State of 
Kerola is concerned, it is distributing 
sugar on the basis of income. UP 
Has drawn up a scheme and sent it 
for our comment,. We are of the 
opinion that it is lett entirely to the 
State Governments to adopt whatever 
method of distribution they want. We 
said that on principle we do not 
oppose it because in one State it has 
been found a success and there is less 
of blackmarketing. 

Shrt Oarish Chandra Mathur: Gov-
ernment gave an undertaking that 
they are reviewing the present posi-
tion. How do they propose to review and' 
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rectify the present position, which is 
;anomalous and absurd? For example, 
Rajalhan, Punjab and Gujarat haye 

'got the same population of 2 crores 
each. Yet, Rajasthan is getting one-
half of what Punjab is getting and 
one-third of what Gujarat is getting, 
with the result that sugar is selling 
at Rs. 3 or 4 a seer in Rajasthan. What 
is the rationale behind it? 

Shri A. 1\1. Thomas: As my colleague 
has stated, as far as distribution of 
sugar from the Centre is concerned, 
it is done on the b:lcis of the offtake 
of the last six months of the control 
period It may be the best guide 
rather than the population because it 
.depends upon the actual consumption 

SlIri Harish Chandra Mathur: 
Excuse me for interrupting him, Sir. 
An undertaking was given in reply to 
a question which I put only three 
days back that they are reviewing the 
fo;mula. What is that review? 

Shr; A. M. Thomas: While review-
ing the position we have taken into 
account the consumption during the 
last six months of the control period 
and also the subsequent consumption 
in 1961-62 and 1962-63 when free trade 
was C'xisting. We find even on thc 
basis of that consumption that the 
quotas that have been allocated are 
quite reasonable and are more or 
less according to the offtake of the 
respective States even during times 
when there was no control. As far 
as Rajasthan was concerned, when 
there was control the offtake came 
to below 6,000 tons. When there was 
free trade the offtake was about 
6900 tons or something near that. We 
have given them 7,000 tons. The 
Rajasthan Government should be in a 
position to make adjustments within 
that quota, which was enough when 
free trade was existing. 

Shri R. S. Pandey: Because of short-
age of production of sugar, the quota 
is reduced for all States according to 
the Minister. May I know whether 
any complaint has been received re-
garding the reduction of the quota 
trom the Madhya Pradesh Government 

and, if so, whether the Ministry is 
going to restore the original quota to 
Madhya Pradesh? 

Shri A. M. Thomas: As from other 
States, from Madhya Pradesh also we 
have received complaints. But, as has 
been indicated, it is not possible to 
enlargc the quota of any State. The 
scope is only for reduction. In fact, 
we had reluctantly to effect some 
reduction. We have reduced the quota 
by five per cent. 
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Shr; A. M. Thomas: As far as 
Madhya Pradesh is concerned. its 
quota is 12,000 tons. On the hasis of 
5 per cent reduction, its present quota 
j, 11.400 tons. On an average, dUring 
the l'lst six months of the control 
period, Madhya Pradesh took 11,560 
tons. Under free trade conditions it 
took 11.642 tons. So. 12,000 tons 
must b,· enough for Madhya Pradesh's 
rcquirem('nts. 
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Shrl Shinde: Yes, Sir; it is estimated 
that if the 5 per cent cut is effected, 
there w ill be a carry -over to the 
extent of one lakh tons aproximately 
and moreover all the commitments in 
respect of the arme.<i forces and the 
neighbouring small countries, like, 
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Nepal, Bhutan etc. will be fulfilled. 
It was explained at length by the hon. 
Minister of Food and Agriculture in 
his speech yesterday. 

Some Hon. Members T(lSC-

Mr. Speaker: We had a discussion 
.only yesterday. Shri P. G. Sen. 

Shri P. G. Sen: May I know if it is 
a fact that a major portion of the quota 
given to the States is being consumed 
by the towns-people and that very 
little is left for the villagers? 

Shri A. M. Thomas: It is well known 
Ihat the urban requirements are more 
than the requirements in the rural 
areas. However. it is left to the 
various State Governments to regulate 
Ihe supply. 
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Shri Vasudevan Nair: In spite of 
this controlled market and the quota 
system, how does it happen that sugar 
is in plentiful supply in the open 
market at prohibitive prices? 

Shri A. M. Thomas: As I have indi-
cat cd on a previous occasion, the 
major part of the sugar that is being 
released is through controlled channels 
uased on identity cards and other 
things. It is a defect with all control 
measures that even persons who do 
not real1y require it, because they 
have got t~'I,c identity card, will either 
get it ann sell it to others or will 
transfer these cards to other persons 
who will then get it on the basis of 
that and that quantity which is cover-
ed by those cards escapes into the 
black market. In fact, we are not ia 
a position to control it oompletely. 
But I may assure the House that as 
far as 80 to 85 per cent of the quantity 
that is distributed is concerned, it 
goes to the consumers direct. 
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Shri A. M. Thomas: So far as Uttar 
Pradesh is concerned, their quota is 
20,000 tons. By the reduction last 
month it has come down to 19,000 tons. 
Uttar Pradesh ha, got khanuwl'i and 
gUT also. In fact, it is a major gUT-

producing St"te anj the sole khand-
sari-producing State. There is a ban 
existing on the export of khandsaTi as 
we'l as gUT; so that UP's requirements 
WOUld, in fact. mainly be md by gur 
and kh(lmlsaTi and also by tl\;;" qUO'3 
of sugar. 

Shri Ranga: In view of thi, cut has 
any effort been made to make up for 
those by allowing more C'xporl of gUT 
and kltandsari from the surplus pro-
ducing centres to such deficit con-
suming centres as Gujarat and Rajas-
than? 

Shri Surendranath Dwivedy: Why 
not remove the ban? 

Shri A. M. Thomas: As far as 
Gujarat and other Stales are concern-
ed, they are deficit States. Now the 
situation is more or less satisfactory. 
In fact, we are liberally issuing 
quotas on the basis of price level 
existing in the producing States. We 
have to look to the consumers there 
also. Dependent on the )evel of 
prices in the producing State~, we are 
issuing the quotas. 

Cancellation of I.A.C. Service to 
GauhatJ 

·S2.1. 

+ r Shri \'a<hpal Singh: 
Shri Onkar Lal Berwa: 

J Shri Kachhavaiya: 
'1 Shri D. C. Sharma: 
I Shri C. P. Yadava: 
L Shri Dhaon: 

Will the Minister of Transport be 
pleased to state: 

(a) whether a scheduled flight of 
. I.A.C. to Gauhati had to be cancelled 
on 4th March, 1964, because the 
necessary permission to fly over 
Pakistani territory could not be 
obtained; 

(b) if so, the reasons advanced by 
the Government of Pakistan for re-
fus:ng the same; and 

(c) the action taken in the matter? 

The Minister of Shipping ia the 
Ministry of Transport (Shri Raj 
Bahadur): (a) to (c). I Jay a statement 
on the Table of the Sabha giving the 
"cquisitc information. 

ST,\TEMENT 

On March 4, 1954 Indian Airlines 
Corporation's scheduled llight from 
Calcutta to Gauhali, normally operated 
by Skymaster aircraft, took off for 
Gauhati at 0545 1ST but due to engine 
trouble. the aircraft rcturned to Cal-
cutta at 0910 1ST. No other Sky-
mastcr aircraft was available for this 
service. Indian Airlines Corporation 
therefore approached Pakistan autho-
rities, Dacca for operating this flight 
by Viscount aircraft on that day. 

In November, 1962 the Pakistan 
Civil Aviation Authorities had request-
ed the Director General of Civil Avia-
tion that information relating to 
scheduled and non-scheduled operations 
over East Pakistan shOUld be reported 
lo the Regional Controller, Dacca, 
well in advance. It was therefore 
necessary to notify the Pakistan 
Authorities of the change of equip-
ment. 

No reply was received from Pakis-
tan authorities and therefore the flight 
had to be abandoned. 
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